
     

 

  

          

   

 

    
   

 
   

    

  

  

 

 

   

 

   

     

    

        

     

        

   

     

           

          

    

           
           

           

 



     

    

  

            

           

 

            

        

   

           

         

           

           

              

          

        

            

           

           

            

  

            

           

      

         

         

           

            

          

           

            

             

            

         



     

    

    

            

          

           

             

             

   

              

          

      

             

        

        

             

          

           

           

           

           

          

          

         

        
        

             

           

           

           

    

              

           

          

           

            

             

  



     

    

   

           

   

          

          

           

          

               

          

   

             

        

        

          

         

              

            

           

           

            

          

           

  

           

         

           

            

           

         

            

             

         

           

            

         



     

    

    

          

            

    

           

          

       

    

          

       

         

        

          

          

        

  

         

         

        

         

           

             

         

            

           

         

         

          

   

            

            

             

           

        

 

      



     

    

   

              

              

           

           

            

            

            

              

           

         

        

             

           

         

         

          

              

               

             

            

           

           

          

          

            

          

           

           

            

            

          

           

            

            

            

           

       

           

      



     

    

   

              

           

              

           

          

             

           

          

            

          

            

           

            

           

          

              

            

            

           

           

            

             

           

             

           

           

           

           

           

           

             

            

            

         

             

            

           



NATIONAL COI.4PANY LAW TRIBUNAL, t4UMBAI BENCH

M.A No. 552 of 2018
In

CP No. Lts 1 I 24r- 244lNCLT/M8/MAH/2018

24O and 24L of the Companies' Act is not acceptable Therefore, we hold the

issue no. 3 in Favour of the petitioner in the main company petition'

9. Therefore, for all the aforesaid reasons we hold that the company petition no'

1151/18 on our file is absolutely maintainable This N'liscellaneous Application

No. 552 of 2018 is dismissed. The respondent is directed to file a reply to the

main company petition within 15 days and reioinder, if any may be filed

within 15 days thereafter. List the matter for final hearing on 4th October'

2018.

V. Nallasenapthy
N4ember (T)

Bhaskara Pantula Mohan
Member (J)
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